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(b )  th e  a c tio n  tak en  o r  p ro ro se d  to  be 
tak en  by G o v e rn m en t in th is  regard  ?

T H E  D E P U T Y  M IN IS T E R  IN  T H E  
M IN IS T R Y  O F  E D U C A T IO N  A N D  
SO C IA L  W E L F A R E  (S H R I K.  S, R A M A - 
S W A M Y ) ; (a )  N o , S ir.

(b )  T he q u estio n  does n o t arise.

C o u p la in ts  a g a in s t M ao ag io g  D irec to r 
C en tra l W arehousing  C o rp o ra tio n

9 9 4 . S H R I V A Y A L A R  R A V I ; W ill 
th e  M in is te r  o f  A G R IC U L T U R E  be pleased  
to  s ta te  :

( s )  W hether th e  G o v e rn m en t hav e  
rece ived  any co m p la in ts  o f c o rru p tio n  
ag a in st th e  M an g in g  D ire c to r  o f  th e  C e n t-
ra l W areh o u sin g  C o rp o ra tio n ; and

(b ) if  so, th e  a c tio n  tak e n  in th e  
m a tte r  ?

T H E  M IN IS T E R  O F  ST A T E  IN  T H E  
M IN IS T R Y  O F  A G R IC U L T U R E  (S H R I 
A N N A S A H E B  p . S M IN D E ) ; ( a )  N o , S ir.

(b )  D o e s  n o t  a rise.

H in d u stan  L a te x  Office a t New D elhi

995. SH R I V A Y A L A R  R A V I : W ill
tl»e M io is te r  o f  H E A L T H  A N D  FA M IL Y  
P L A N N IN G  be p leased  to  s ta te  ;

(a ) w hether th e  a d m in is tra tiv e  office 
(jf th e  H in d u sta n  L atex , T riv a n d ru m  is 
u in c tio n in g  a t New D elh i;

(b )  if  so, th e  to ta l  expenses in cu rrin g  
every  y ear fo r  th is  e s tab lish m en t a t  New 
D e lh i; an d

( c )  the  to ta l trav e llin g  a llo w an ce  d raw n 
by th e  c en cern ed  officials s in c e  1969 ?

T H E  M IN IS T E R  O F  ST A T E  IN  T H E  
M IN IS T R Y  O F  H E A L T H  A N D  F A M IL Y  
p l a n n i n g  (P R O F . D . P . C H A T T O P A - 
D H Y A Y A ) ; (a ) Yes.

a t N ew  D e lh i ( iu c lu d in g  T. A. expenses) 
d u rin g  1969-70 and  1970-71 are as u n d e r :—

1969-70 

R s. 1,91,661.62

1970-71 

R s. 2,20,678.17

T h ese  figures d o  n o t in c lu d e  th e  T. A. 
p a id  to  can d id a tes  called  fo r  in te rv iew .

(c ) T he to ta l  a m o u u t o f  traveliiog  
a llo w an c*  d raw n  by th«  co o cern ed  ofBcials 
d u rin g  1969-70 a n d  1970-71 is as un d ar ;—

1969-70 

R s. 9,305.00

1970-71 

R s. 16,487.00

S tr ik e  by E m ployees o f  Food C orporation 
o f In d ia , K erala

996. SH R I V A Y A L A R  R A V I ; Will
th e  M in is te r  o f  A G R IC U L T U R E  be pleased 
to  s ta te  :

(a )  w h e th er th e  em p lo y ees o f  Feed 
C o rp o ra tio n  o f  In d ia  in  K era la  bad foee 
o n  strik e  d u rin g  O c to b e r , 1971; and

(b )  if  so , w h a t a ie  th e  reasoos a sd  the 
steps tak e n  to  se ttle  it ?

T H E  M IN IS T E R  O F  S T A T E  IN  THE 
M IN IS T R Y  O F  A G R IC U L T U R E  (SHRI 
A N N A S A H E B  P . S H IN D E ) : (a )  No,
Sir.

(b ) D oes n o t arise.

E q u a lisa tio n  o f E x cise  Duty oa  ‘F ree’ 
and ‘L evy’ Sugar and I ts  B ufferitock

99 /. K U M A R I K A M A L A  K U M A R i; 
W ill the M inste r o f A G R IC U LTU R E 
be p leased  to  re fe r  to  th e  reply  given lo 
S ta rred  Q u esiio n  N o, 77 o n  th e  1st April, 
1971 reg ard in g  e q u a iisa tio n  o f  excise duty 
o n  free ' and  ‘lev y ’ su g ar and its bufifer- 
stock  and  s ta te  ;

(a ) w h e th er d e c is io n  has since been 
tak en ;

(b ) if so , w h a t is the  d ec is io n ; and

(b )  The to ta l  expenses in cu rred  on  the  (c )  if  n o t, th e  tim e by w hich the
estab lish m en t o f  H in d u sta n  L atex  L im ited  d e c is io n  is lik e ly  to  be  tak e n  ?




